21.06.2013 J-1 Pronouncement of Judgments Appellate Jurisdiction

21.06.2013

COURT NO.7
HON'BLE MR. JUSTICE G.S. SISTANI

FOR PRONOUNCEMENT OF JUDGMENT

1. W.P.(C) 3940/2012 B.K. SHAH MEDICAL INSTITUTE AND MANINDER SINGH
CM APPL. 8251/2012 RESEARCH CENTRE P.S. BINDRA
VS. BOARD OF GOVERNORS IN SUPER AMIT KUMAR
SESSION OF MEDICAL COUNCIL OF
INDIA
2. CONT. CAS(C) 741/2012 YASHODA SHARMA MANINDER ACHARYA
CM APPL. 18896/2012 P.K. SRIVASTAV & ANR GAURAV DUGGAL

SHYAM SUNDER SHARMA
GAUHAR MIRZA
MUKESH KHER
PRIYANK KHER
N.K. MISHRA

COURT NO.36
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

FOR PRONOUNCEMENT OF JUDGMENT AT 2.15 P.M

1. CO.A.(SB) 30/2013 UMESH KUMAR BAWEJA & ORS CHETAN SHARMA
AND C.A. 1051/2013 IL & FS TRANSPORTATION ABHISHEK MALHOTRA
NETWORK LIMITED & ORS ANGAD SINGH DUGAL

SANDEEP SETHI
VIDUR BHATIA
SHIVANI SINGHAL

HIGH COURT OF DELHI
20th JUNE, 2013 REGISTRAR (LISTING)



